
$~CP-33
* IN THE HIGH COURT OF DELHI AT NEW DELHI
+ CO.PET. 885/2015

COL. P.K. UBEROI (RETD.) & ANR. ..... Petitioner
Through

versus
VIGNESHWARA DEVELOPWELL PVT. LTD & ORS.

..... Respondent
Through Mr.Shubhendu Bhattacharya, Adv.
for Mr.Kunal Sharma, Adv. for OL
Mr.Manik Dogra and Mr.Dushyant Manocha,
Advs. for applicant

CORAM:
HON'BLE MR. JUSTICE JAYANT NATH

O R D E R
% 19.12.2018

CA 1520/2018

Issue notice to the non-applicant through returnable for 16.1.2019 i.e.

the date already fixed.

JAYANT NATH, J
DECEMBER 19, 2018
n

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 07/08/2025 at 12:32:40


